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Conseguent upon the Creotion of Commerciol Courts ot
Srigongonogror & thoratpur vide Notificotion No. F. I (1)Jud./2023

Dated ?7.09.2023, the Stote 6overnment in consultotion with the
Rojosthon High Court, Jodhpur hereby outhorize the Presiding

off icer mentioned in column no.3 successively to look of ter the urgent

ond routine work of the court mentioned in column no.2 of the toble

below during the period ofobsence of the presiding officers of these

courts:-
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RAIASTHAN HIGH COURT IODHPUR

No. Gen./tt/23/202311686 Dated26.1.0.2023
Copy forwarded to the following for information and

necessary action:-
1. All Registrars, Rajasthan High Court, fodhpur / Bench Jaipur
2. The District & Sessions Judge, Bharatpur / Sriganganagar
3. The Commercial Court, Bharatpur/ Sriganganagar
4. The Chief Judicial Magistrate, Bharatpur/ Sriganganagar
5. Admn. Officer fudicial, Confidential/ SC Estt./ RJS Estt./ RIS

Leavef Computer Cell [for uploading the same on High Court
webs iteJ
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